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No.62264 Table Office 
 

 

Farewell to Shri M. Venkaiah Naidu, Chairman, Rajya Sabha 

Members are informed that a function to bid farewell to                    

Shri M. Venkaiah Naidu, Chairman, Rajya Sabha will be held in the       

G.M.C. Balayogi Auditorium, Parliament Library Building, New Delhi           

at 6-15 P.M. on Monday, the 8
th

 August, 2022, as per the following 

programme:– 

 

6.15 P.M.   -       Group photograph with Members of Rajya Sabha at 

G.M.C. Balayogi Auditorium, Parliament Library 

Building 

 

 6.30 P.M.    -   Function at G.M.C. Balayogi Auditorium, Parliament 

                              Library Building, Parliament House Complex 

 

 8.00 P.M.       -     Dinner, Banquet Hall, Parliament Library Building 

 

2.  Invitation cards for the function are being issued separately. 

 

3.  Members are requested to make it convenient to join for the 

photograph, farewell function and the Dinner. Members may kindly take their 

seats in the Auditorium by 6.00 P.M. 

______ 
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No.62265 Legislative Section 
 

 

Statutory Resolutions  

  

Shrimati Nirmala Sitharaman, Minister of Finance and Corporate 

Affairs has given a notice of the following Statutory Resolutions which have 

been admitted: 
 

(i) “In pursuance of Section 8(1) of the Customs Tariff Act 1975, this 

House hereby approves of notification No. 28/2022-Customs, dated 

21
st
 May, 2022 [G.S.R. 380(E) dated 21

st
 May, 2022] which seeks to 

amend the Second Schedule of the Customs Tariff Act in order to 

increase and levy Export duty on certain raw materials and 

intermediate goods of the steel industry.”  

 

(ii) “In pursuance of Section 147 of the Finance Act, 2002, this House 

hereby approves of notification No. 05/2022-Central Excise, dated 

30
th

 June, 2022, [G.S.R. 493(E) dated 30
th

 June, 2022], which seeks to 

amend the eighth schedule to Finance Act 2002 in order to prescribe 

Special Additional Excise Duty on Crude Petroleum and ATF.”  

_______ 

 

No.62266 Committee Co-ordination Section 
 

 

Result of Election to the Committee on Official Language 
                

              In pursuance of the Motion adopted by Rajya Sabha on 27
th

 July, 

2022, Shrimati Sangeeta Yadav and Shri Sujeet Kumar, Members, Rajya 

Sabha have been duly elected on the 02
nd

 August, 2022, to the Committee on 

Official Language.  

_______ 
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No.62267 Library and Reference Unit, LARRDIS 
 

 

Briefing Session for Members of Parliament 

 

A Briefing Session is being organised for Hon’ble Members of 

Parliament on     03 August, 2022 in PRIDE Committee Room ‘A’, Ground 

Floor, Parliament Library Building by Members’ Reference Service of Lok 

Sabha Secretariat, as per the following schedule: 

 

  Date Time Subject 

03   August, 

2022 

 

09:30 a.m. to  

10:30 a.m. 

The Central Universities 

(Amendment) Bill, 2022 

 

 

The Briefing Session will also be available on webcast at 

https://webcast.gov.in/parliament/ 

Hon'ble Members are requested to kindly make it convenient to 

attend the Briefing Session. 
 

     P. C. MODY, 

Secretary-General 
 

https://webcast.gov.in/parliament/

